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,  CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

Review Application No.234 of 1998
in 0.4, No. 266/54

h
New Delhi, thies the 3<’day of December,1998

-

2. K. Singhal ~APPLICANT
Versus
“nicn of Tndia & others " -RESPONDENTS 3
, ‘ 'Mﬂmé\,
OQRDER (in circulationz T

Bv Mr.MN;Sahu, Member (Admnv)

This review application fijled on  2.11,1998
seels 1o impugn our order dated 24:9.1998 disposing

of 0\ 26& of 1994,

2. The grodnds raised in this review
applicatiun are identical and comnmon to {he grounde
raised in Ry 232/98 and hence for the reasong -
discussed in  the order of evep date in Ra 232/98,
this Review Application cadnot‘be.entertained and is

arcordingly I'e jected at the circulation stage itseif.

A Vwk””/f@’ R W B

{Dr. A. Vedavallij) (N. Sahu)
Member (J) Member(Admnv)
rhv,




